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ness allowance for the workers em
ployed in the Hindustan Antibiotics, 
Pimpri has submitted its Award; and 

(b) if so, the action being taken to 
implement the same? 

The MinJster of Petroleum and 
·"Chemicals (Shri BumaYlID Kabir) : 
(a) Yes, Sir. 

(b) A Special ueave Application 
under Article 136(1) of the Constitu
tion of India was made ·by Hindustan 
Antibiotics Limited in the Supreme 
'Court on the 4th December, 1963. 
The Supreme Court, after hearing the 
arguments, have issued 'stay orders' 
.on the appeal. 
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Fertilizer Project at Kothagudium 

1907. 8hri Eswara Reddy: Will the 
Minister of Petroleum and ChemlcalJ 
be pleased to state: 

(a) whether the Intp.rnational 
Bank for Reconstruction and Deve
lopment have agreed to grant a loan 
to the promoters of Fertilizer Project 
at Kothagudium; and 

(b) if so, the terms and conditions 
therefor? 

The Minister of Petroleum iDcI 
Chemicals (Shri Bumayun Kablr): 
(a) The International Bank for Re
construction and Development have 
agreed in principle to grant a loan 
for financing the Kothagudam Ferti
lizer Project. 

(b) The Loan Agreement in respect 
of this loan has not yet been signed; 
the terms and conditions of the loan 
will be known only when the nego
tiations for the loan have been com
pleted and the Agreement signed. 

Perquisites of Ministers 

1908 {Shri Kapur Singh: 
. Shri Solanki: 

Will the Minister of Bome Affairs 
be pleased to state what are the per
quisites of various Ministers of the 
Government of India, and how much 
it costs the Exchequer? 




